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SEVENTH REPORT
1, the Chairman of the Committee on Private Members' Bills and Resolutions,
having been authorised by the Gbawame/ to present the Report on their behalf
present this Seventh Report.
2. The Committee met on the 21st November, 1977 for—

. Classification and allocation of time for discussion of Bills (vide
A ) under clauses (b) and (c) of Rule 294(1) of the Rules
ure.

11. Reconsideration of the classification of the Mental Health Bill, 1977
by Dr. Sushila Nayar.

III. Allocation of time under Rule 294(1)(e) of the Rules of Pro-
cedure to the resolutions at item Nos. 2, 3 and 4 set down in the
List of Business for Thursday, the 24th November, 1977.

Classification and allocation of time to Bills

3. The Members concerned had been invited to present before the Committee
their views on their Bills. Sarvashri C. K. Chandra, ndegpan. Samar Guha, P. K. Deo,
P. Rqagopal Naidu and G. S. Reddi, M.Ps, atte:

4. After considering all aspects of the Bills, the Committee recommend that
(i) the Constitution (Amendment) Bill, 1977 (Insertion of new article 326A)
Shri C. K. Chandra , (ii) the Income-tax (Amendmcnt) Bill, 1977 (Amen
ment of section 10) Sbﬁl(muwGupta and (lii) the Andaman and
Nicobar Islands (Alteration of Name) Bill, 1977 Shn Samar Guha be placed
mcntegory‘A’andalltheremﬁmngBﬂhbe n category ‘B’. The Com-
dn:ettiereeommendallocmonotnmcforewhotthemllsushownmcolumnS of

Reconsideration of the Classification of a Bill
5. The Committee then reconsidered the request of Dr. Sushila Nayar to

recomderme:rurherdeciuon(vldel"im ) and place her Bill, namely,
the Mental Health Bill in category ‘A’. Dr. ila Nayar, who had been invited,
did not attend the sitting.

On reconsideration, the Committtee recommend that the Bill might be placed
in category ‘A’.
Allotment of time to Resolutions

TheMembeuconccmedhadbeenmvnedwpruemtheirmsonthenr
recoluuom befote the Committee. Sarvashri A. K. Saha and Saugata Roy

7.'I‘heCommmeerecommendtbealloeanonoltimcasfollowr—

(1) Resolution regarding parity between the uction
andptmo(agmhmaltyandmdumalprg.&s. 2 hours

2) Resolution taking over of whole-sale trade
(), resmlins ﬁ
(3)Ruoluuonreprdm¢um

Committee to Hiwncy

gramme. 2 hours
P.T.O.

2’ hours



.m,i 3
Recommendations
7 () the clabitfieation ik aocklob of thile ‘df*its by the Chiildtirce o
shown in the Appendix be agread 1o by the House;

ii) the reclassification of B shown in 5 be
(i) ey @v,dm. as paragraph S above,
.o m o d - e . 7
Ou)l‘um””mw;:ofnﬁnm‘ "‘M above,

New Derms; GODEY MURAHARI,
Novembey 2,197, ) Chairman,
Kartika 30, 1899 (Saka). Commitiee on Private Members Billl

and Resolutions.



Time
8. No. Name of the Bill and the hasaber-in- Bt No. Qutegery  aloteed
Charge : alloted by the
i Comm ittee
L. Bill, 1 byShndK.
%-m m o8 of 1977 B 2 hours
2. The Children, Students and Youht (&&: )
and Welfare) Bill, 1977 by Shri CK.
drappen. 93 of 197y B ¢ houn
s gm«-.&hmwmw ’
o4 of 1977 B 2boun
The Constitution (Amendment)
* gm( now article 3964) by smcm
93 of 1977 A . o boun
5. The Income-tax (Amendmem) Bill, 1977
i:‘-hﬂ(m 10) by Shri Kaowar
Gupta. 98 of 1979 A 2 houn
6, mAadamnndN’ieobnrhhndogm-
tion of Name) Bill, 1977 by Shri
Gubha. 111 of gy A 1 hour
NMMWGM
* ng77by8hﬂ? Deo. . 97 of 1977 B 2 houn
8 W(WJ&»

'neertion of new
m.,nbymen&ﬁﬂ d 1ot of 1977 B 2 hours
The National RHighways m.

» 1977(m‘*l)byﬂk)
Rajagopal Naidu. 124 of 1977 B 2 houn
30. The Comstitution (Amendment) Bill, &?71
i“ﬂdiﬁ&&h&) Shri Chitta
99 of 1977 B 2 bouns
11. The Industrial (Ameadtum)lm,
1977 (Amendment ¢f sestion 13) by Shri P
Rajagopal Naidu. 107 of 1977 B 9 bours
Workmen' &nm
e T 1977 (Luﬁuqu c)byShrg
P. Naidu. 10¢ of 1977 B 8 boun
1. The lill,d (m./m )
szn ﬂm 102 of 1977 - B 2 hours
The Tobacco Board (Amendment)
" mqmnwnnrn*.a
&.‘._ 18t of 1977 B 2 bhours
1. s Amendment) Bill, '977
(wn Shri K. Rama-
’ ss3) by 118 of 1977 B e hours
mcmu\m »
. A—“J“M)by&dm.
&ubm 100 of 1977 B g hours
17. The Constitution (Amendment) m.m
Amandment of articies od
‘m-&nh.( " 1a) by 108 of 1977 B 2 hours

[P.T.O.



8. No, Name of the Bill and the Member-in- Bill No. Cucgory d::'
Charge by the
Committee

f,, { q/rmmt.JS"
109 of 1977 B 2 hours

19. The Declarstion snd Public !eruhyda-an

> of Ministers snd Members of Pasliament - .

!m,tgnbymrx.bw. o t;lohg-n B 2houn

20, The Registration of Political Parties and

Publication of their Annual Accounts Bill,

|g77.bySMPK.Deo. 117 of 1977 B ' % houns
9. (Anudaeu) 1977

ua.)bylh!ud Pn-z u‘d’sm B 2 houn
23. The Crop Insurance Bill, 977

by 8bn K. . 114 of 1977 B 2 bhouss
23, The Comstitution (Scheduled Castes) Ordens

(Amendment) Bill, 1977 by Shri Reddi 123 of 1977 B 2 hours
¢ The of Insernal Security (Re- '

peal) 1977 by Shri Chitts Basu. 119 of 1977 B . -ehowrs
25. The

Comstitution (Ameandment) Bl : rY
(Amendment of artisls 311) WMN;’L 190 of 1977 ] 2 bhours

The Emergency Laws (Repeal) “Bill,
Shdlmtbaune(on. ) o by 133 of 1977 B e hours

GMGIPND—2354 LS—Lino (NS)—23-11.77—580.





